FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
M/s SAYA AUTOMOBILES LIMITED
OPERATING IN AUTOMOBILES SECTOR AT DELHI
(Under Sub Regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board
of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
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SL. RELEVANT PARTICULARS

il WRifp farur

.|Name of the corporate debtor
along with PAN & CIN/ LLP No.

Saya Automobiles Limited
PAN: AACCS3131P
CIN: U74899DL1984PLC018058

1.| BURE IR &1 M JHH AT 3T
PAN TG CIN/LLP NO. Jifed PAN: AACCS3131P

~

.|Address of the registered office

30-31MUNICIPAL MARKET
CONNAUGHT PLACE, DELHI - 110001

CIN: U74899DL 1984PLC018058
2| ioiipa e @ gar 30-3RYfARIT AT FHfe @, fiwed— 110001

Py

.|URL of website

Website Not available

'S

.|Details of place where majority of
fixed assets are located

A- 21 -22, GT Karnal Road, Industrial
Area, Azadpur, Delhi - 110033

o

. |Installed capacity of main
products/services

The company is engaged in the business of
Dealership of four wheelers Cars of M/s
Maruti Suzuki India Limited and successfully
operating the showroom for selling the
Maruti cars through showroom and servicing
of Maruti cars in workshop.

o

.| Quantity and value of main products/
services sold in last financial year

Turnover: 8,83,80,906/-
( F.Y : 2023-24 As per provisional
Financial Statements )

—~

.[Number of employees/ workmen

49 (Forty-Nine ) Employees and workers
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oo

. |[Further details including last available
financial statements (with schedules)
of two years, lists of creditors, are
available at URL:

A-21-22, GT Karnal Road, Industrial
Area, Azadpur, Delhi — 110033 And
The required details can be sought by
email at: irp.saya@gmail.com by
submitting the confidential undertaking.
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. Eligibility for resolution applicants under
section 25(2)(h) of the Code is available at URL:

The required details can be sought by
email at: irp.saya@gmail.com
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10.| Last date for receipt of expression of interest | 14.04.2025

11.|Date of issue of provisional list of | 15 04 2025
prospective resolution applicants

12|Last date for submission of objections | 21.04.2025
to provisional list

13.| Date of issue of final list of 24.04.2025
prospective resolution applicants

14| Date of issue of information 24.04.2025 (Subject to confidential
memorandum, evaluation matrix and | yndertaking)
request for resolution plans to
prospective resolution applicants

15.[Last date for submission of 24.05.2025
resolution plans

16.[Process email id to submit Expression | irp.saya@gmail.com

| lof Interest

Rajiv Bhatnagar, Resolution Professional
In the matter of M/s Saya Automobiles Limited

Date : 30.03.2025
Place: Rudrapur

Regn. No. IBBI/IPA-001/IP-P00075/2017-18/10160

C-51, First Floor, Corporation Bank Building,

Awas Vikas , Nainital Road, Rudrapur- Uttarakhand-263153
Email Registered with IBBI : carajivbhatnagar@gmail.com

AFA valid upto No: 31.12.2025 :

Rajiv

Bhatnagar
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